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• State Act 

• State Rules/Regulations/Order/Scheme 

  
Supreme Court   [2] 

Alice Ulahannan v. Union Bank of India, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC 
OnLine SC 1136 

Indian Bank v. ODAT GMBH, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine 
SC 1137 

  
Allahabad High Court   [5] 

Dharti Agro Industries (P) Ltd. v. Pashchimanchal Vidyut Vitran Nigam Ltd., (Shekhar B. Saraf and 
Dr Yogendra Kumar Srivastava, JJ.), 2025 SCC OnLine All 8728 

Dish TV India Ltd. v. CIT, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2024 SCC OnLine All 
10422 

Himanshu Dhar Singh v. State of U.P., (Dinesh Pathak, J.), 2023 SCC OnLine All 5504 
Master v. State of U.P., (Rekha Dikshit, J.), 2020 SCC OnLine All 3094 
Prabhat Patel v. State of U.P., (Siddharth and Ram Manohar Narayan Mishra, JJ.), 2024 SCC OnLine 

All 10423 
  
Andhra Pradesh High Court   [9] 

AWL Agri Business Ltd. v. Commr., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC 
OnLine AP 1659 

Baratam Satish v. Commr. of Central Tax, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC 
OnLine AP 5209 

BVL Granites v. Commr. of Central Taxes, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 
SCC OnLine AP 1660 

D. Bhuvaneswara Reddy v. Commr., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC 
OnLine AP 5206 

Ganapati Ispat v. Union of India, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC OnLine 
AP 5205 

Madeena Steels v. Commr. of State Taxes, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC 
OnLine AP 5207 

Meka Dredging Co. (P) Ltd. v. Commr., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC 
OnLine AP 5208 

Shirdi Sai Enterprises v. Commr. of State Tax, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 
SCC OnLine AP 5204 

Vijaya Explosives v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC OnLine 
AP 1658 
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Bombay High Court   [3] 
Bhanderi Enterprise v. Union of India, (Suman Shyam and Advait M. Sethna, JJ.), 2026 SCC OnLine 

Bom 3756 
Capgemini Technology Services India Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 

2026 SCC OnLine Bom 3755 
ONGC v. Oil Field Employees Assn., (Madhav J. Jamdar, J.), 2024 SCC OnLine Bom 6154 

  
Calcutta High Court   [9] 

Biswajit Dey v. Union of India, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC 
OnLine Cal 10956 

Bulan Das v. State of W.B., (Debangsu Basak, J.), 2025 SCC OnLine Cal 10950 
Kalyan Biswas v. Subhankar Mullick, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC 

OnLine Cal 10952 
Laxmi Pat Surana v. Union of India, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2026 SCC 

OnLine Cal 6382 
Mohd. Sohel Hassan v. Mukul Nandi, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC 

OnLine Cal 10953 
Nijam Ali Mondal v. State of W.B., (Debangsu Basak, J.), 2025 SCC OnLine Cal 10951 
State of W.B. v. Subha Kumar Ghosh, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC 

OnLine Cal 10954 
Sujit Kundu v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine 

Cal 10957 
Verde Solaire (P) Ltd. v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC 

OnLine Cal 10955 
  
Chhattisgarh High Court   [1] 

Sagar Jumnani v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 10652 
  
Delhi High Court   [50] 

Alok Yadav v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2026 SCC OnLine Del 4645 
Anil Yadav v. Union of India, (C. Hari Shankar and O.P. Shukla, JJ.), 2026 SCC OnLine Del 4663 
Aruna Dalmia v. State (NCT of Delhi), (M.K. Ohri, J.), 2026 SCC OnLine Del 4665 
Arvind Deo Pandey v. Union of India, (V. Kameswar Rao and Manmeet Pritam Singh Arora, JJ.), 

2026 SCC OnLine Del 4671 
Arya Trading Ltd. v. Hala Kamel Zabal, (S.N. Dhingra, J.), 2009 SCC OnLine Del 4460 
Ayodhya Devi v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2026 SCC OnLine Del 

4640 
Court on its Own Motion v. State (NCT of Delhi), (Prathiba M. Singh and Amit Mahajan, JJ.), 2026 

SCC OnLine Del 4672 
Danone Asia Pacific Holdings Pte. Ltd. v. Manju Kumari, (Jyoti Singh, J.), 2026 SCC OnLine Del 

4642 
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Freya Kothari v. Union of India, (Amit Mahajan, J.), 2022 SCC OnLine Del 5362 
Gagan Khanna v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2026 SCC OnLine Del 

4638 
Hanumant Lal Patel v. Union of India, (Jyoti Singh, J.), 2024 SCC OnLine Del 10369 
Hanumant Lal Patel v. Union of India, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 

11164 
Harjeet Kaur v. University of Delhi, (D.K. Upadhyaya, C.J. and Tejas Karia, J.), 2026 SCC OnLine 

Del 4651 
Helsinn Healthcare SA v. AET Laboratories (P) Ltd., (Amit Bansal, J.), 2025 SCC OnLine Del 11163 
Indiabulls Housing Finance Ltd. v. Sahil Mishra, (Mukta Gupta, J.), 2019 SCC OnLine Del 12627 
Indiabulls Housing Finance Ltd. v. Sahil Mishra, (Mukta Gupta, J.), 2019 SCC OnLine Del 12628 
Jaswant Kaur v. Surjit Singh, (R.S. Endlaw, J.), 2017 SCC OnLine Del 13185 
Maj. Gen. Sanjeev Jain v. Central Public Works Department, (Purushaindra Kumar Kaurav, J.), 

2026 SCC OnLine Del 4655 
Microwave Communications Ltd. v. Credit Agricole Corporate & Investment Bank, (Vivek Chaudhary 

and Renu Bhatnagar, JJ.), 2026 SCC OnLine Del 4656 
Naushad Alam v. State (NCT of Delhi), (Prathiba M. Singh and Madhu Jain, JJ.), 2026 SCC OnLine 

Del 4644 
Nilesh Kumar Yadav v. Union of India, (Anil Kshetarpal and Amit Mahajan, JJ.), 2026 SCC OnLine 

Del 4670 
Ocean Pearl Hotels (P) Ltd. v. Prestige Estates Projects Ltd., (Tushar Rao Gedela, J.), 2026 SCC 

OnLine Del 4647 
Ocean Pearl Hotels (P) Ltd. v. Prestige Estates Projects Ltd., (Tushar Rao Gedela, J.), 2026 SCC 

OnLine Del 4673 
Pragati Power Corpn. Ltd. v. Oriental Insurance Co. Ltd., (Subramonium Prasad, J.), 2025 SCC 

OnLine Del 11159 
R.P. Saxena v. Union of India, (C. Hari Shankar and O.P. Shukla, JJ.), 2026 SCC OnLine Del 4658 
Rajat Kumar Singh v. Union of India, (Sanjeev Narula, J.), 2026 SCC OnLine Del 4667 
Raman Singhal v. Enforcement Directorate, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC 

OnLine Del 4652 
Ratnesh Kumar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 4646 
Rayner Surgical Ireland Ltd. v. Controller of Patents, (Jyoti Singh, J.), 2026 SCC OnLine Del 4641 
Rudal v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 4650 
SAIL v. R.K. Mishra, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 4661 
Santar v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 4649 
Sarfraz Ahmed v. Rajjani Kumari, (Sachin Datta, J.), 2026 SCC OnLine Del 4643 
Shabnam Burney v. Union of India, (Prathiba M. Singh and Manmeet Pritam Singh Arora, JJ.), 2026 

SCC OnLine Del 4669 
Shivani Modi v. Union of India, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 4657 
Sumit Kumar v. State (NCT of Delhi), (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 

4662 
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Swarn Jyanti Constructions (P) Ltd. v. Nivi Overseas, (Purushaindra Kumar Kaurav, J.), 2026 
SCC OnLine Del 4659 

Tarun Kumar v. Union of India, (C. Hari Shankar and O.P. Shukla, JJ.), 2026 SCC OnLine Del 4664 
Trilok Chand Chaudhary v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2026 SCC 

OnLine Del 4639 
Trinity Touch (P) Ltd. v. Ash Information Technologies (P) Ltd., (Mini Pushkarna, J.), 2026 SCC 

OnLine Del 4653 
Twinkle Vinayak v. Vishal Verma, (Saurabh Banerjee, J.), 2025 SCC OnLine Del 11160 
Twinkle Vinayak v. Vishal Verma, (Saurabh Banerjee, J.), 2025 SCC OnLine Del 11161 
Udal v. MCD, (Prathiba M. Singh and Madhu Jain, JJ.), 2026 SCC OnLine Del 4668 
Union of India v. Harbhagwan, (C. Hari Shankar and O.P. Shukla, JJ.), 2026 SCC OnLine Del 4666 
Vijay Kumar Diwakar v. SDMC, (Prathiba M. Singh and Manmeet Pritam Singh Arora, JJ.), 2026 

SCC OnLine Del 4660 
Vishal Verma v. State (NCT of Delhi), (Prathiba M. Singh and Amit Sharma, JJ.), 2024 SCC OnLine 

Del 10370 
Vishal Verma v. State (NCT of Delhi), (Prathiba M. Singh and Amit Sharma, JJ.), 2024 SCC OnLine 

Del 10371 
Vishal Verma v. Twinkle Vinayak, (Saurabh Banerjee, J.), 2025 SCC OnLine Del 11162 
VIVO Mobile India (P) Ltd. v. Commr., (N.W. Sambre and Ajay Digpaul, JJ.), 2026 SCC OnLine Del 

4654 
Vizwise Commerce (P) Ltd. v. Sanjeev Bansal, (Avneesh Jhingan, J.), 2026 SCC OnLine Del 4648 

  
Gauhati High Court   [2] 

Nitish Das v. State of Assam, (Arun Dev Choudhury, J.), 2025 SCC OnLine Gau 5423 
Pankaj Mohan v. Union of India, (Kardak Ete, J.), 2025 SCC OnLine Gau 5424 

  
Gujarat High Court   [27] 

Aarti Enterprise v. State of Gujarat, (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC OnLine Guj 
3812 

Allcargo Logistics Ltd. v. State of Gujarat, (A.S. Supehia and Pranav Trivedi, JJ.), 2025 SCC OnLine 
Guj 5875 

Chandrakant Ramanlal Valand v. Commr. of State Tax, (A.S. Supehia and Pranav Trivedi, JJ.), 2026 
SCC OnLine Guj 3815 

CIT v. Neelu Mahansaria, (Bhargav D. Karia and D.N. Ray, JJ.), 2025 SCC OnLine Guj 5883 
Durga Gopal Shinde Sole Proprietorship Concern of Durga Gopal Shinde v. State of Gujarat, (A.S. 

Supehia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 5873 
Indian Potash Ltd. v. Union of India, (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC OnLine Guj 

3809 
Jyoti Agro v. Commr. of State Tax, (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC OnLine Guj 

3819 
Kaushal Kailashchandra Dalal v. Union of India, (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC 

OnLine Guj 3818 
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Mukesh Manubhai Shah v. CIT, (A.S. Supehia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 5871 
Mukundbhai Manubhai Patel v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine 

Guj 5880 
N.K.R. Enterprise v. State of Gujarat, (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC OnLine Guj 

3814 
Nagindas Hiralal Bhayani v. Union of India, (A.S. Supehia and Pranav Trivedi, JJ.), 2025 SCC 

OnLine Guj 5874 
Neutral Glass-Allied Industries (P) Ltd. v. Union of India, (A.S. Supehia and Pranav Trivedi, JJ.), 
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Central Rules/Regulations/Order/Scheme   [21] 

• Removal of Licensing Requirements, Stock Limits and Movement Restrictions on Specified 
Foodstuffs (Fourth Amendment) Order, 2017 

• Coinage (Issue of commemorative coin on the occasion of completion of ten years of Pradhan 
Mantri Surakshit Matritva Abhiyaan) Rules, 2026 

• Maharashtra Food Security Rules, 2017 
• Maharashtra Private Security Agencies (Private Security to Cash Transportation Activities) Rules, 

2025 
• Maharashtra Occupational Safety, Health and Working Conditions (Labour) Rules, 2025 
• Foreign Exchange Management (Mode of Payment and Reporting of Non-Debt Instruments) 

(Amendment) Regulations, 2026 
• Foreign Exchange Management (Non-debt Instruments) (Third Amendment) Rules, 2026 
• Maharashtra Victim Compensation (Amendment) Scheme, 2025 
• Indian Administrative Service (Fixation of Cadre Strength) Seventh Amendment Regulations, 2026 
• Indian Administrative Service (Pay) Seventh Amendment Rules, 2026 
• Coal Exchange Rules, 2026 
• Mineral Conservation and Development (Amendment) Rules, 2026 
• Maharashtra State Political Party Registration, Regulation and Election Symbol (Reservation and 

Allocation) Order, 2025 
• Special Inspector General of Prisons, Group-‘A’ in the office of the Additional Director General of 

Police and Inspector General of Prisons and Correctional Services, Maharashtra State, Pune 
(Recruitment) Rules, 2025 

• Directorate General of Shipping, Mumbai and Mercantile Marine Departments and its subordinate 
offices, (Group ‘C’ Posts) Recruitment Rules, 2026 

• Head Draftsman, Group-B (Non-Gazetted), Assistant Draftsman, Group-C, Junior Draftsman, 
Group-C and Tracer, Group-C in the office of the Directorate of Town Planning and Valuation 
under the administrative control of the Urban Development Department of Government of 
Maharashtra (Recruitment) (Amendment) Rules, 2025 

• Khansama, Group-D under the administrative control of the Public Works Department (Recruitment) 
Rules, 2025 

• Mali, Group-D in the office of Director, Parks and Gardens Organization under the administrative 
control of the Public Works Department (Recruitment) Rules, 2025 

• Haryana Civil Services (Pension) Amendment Rules, 2024 
• Haryana Civil Services (Revised Pay) Amendment Rules, 2024 
• Haryana Civil Services (Travelling Allowance) (Amendment) Rules, 2024  

  
State Act   [3] 

• Haryana Municipal Corporation (Amendment) Act, 2024 
• Haryana Lease of Agricultural Land Act, 2024 
• Haryana Municipal (Amendment) Act, 2024  
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State Rules/Regulations/Order/Scheme   [10] 
• Police Sub-Inspector Motor Transport, Group-B (Non-Gazetted) in the Motor Transport Department 

of Maharashtra Police under the Administrative control of Home Department, Government of 
Maharashtra (Recruitment) Rules, 2025 

• Maharashtra Co-operative Societies (Amendment) Rules, 2025 
• Maharashtra Municipal Councils, Nagar Panchayats and Industrial Townships (Second Amendment) 

Ordinance, 2025 
• Maharashtra Municipal Corporations (Manner of Allotment and Rotation of Reservation of Seats of 

Councillors in Wards) Rules, 2025 
• Uttar Pradesh Agricultural Produce Markets Board (Officers and Staff Establishment) (Twelfth 

Amendment) Regulations, 2022 
• Haryana Enterprises Promotion (Amendment) Rules, 2024 
• Haryana Municipal Corporation Delimitation of Ward (Amendment) Rules, 2024 
• Haryana Municipal Corporation Election (Amendment) Rules, 2024 
• Haryana Municipal Delimitation of Ward (Amendment) Rules, 2024 
• Haryana Municipal Election (Amendment) Rules, 2024  
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